
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH, CHENNAI 

ORIGINAL APPLICATION NO. 174/2024 

 

IN THE MATTER OF: 

Tribunal on its own motion SUO MOTU based on 

the Letter Petition dt: 29.04.2024, “Destruction of 

Green over 230 acres in north Bangalore by the 

Jade Garden plot Owner’s Association, Sadahalli 

village, Bangalore Rural District” 

 

AND 

 

State of Karnataka and Others …Respondents 
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1.  Report on behalf of the Deputy Commissioner, 

Bengaluru Rural District 
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Filed by 

 
Darpan KM 

Standing Counsel 

State of Karnataka 

LGF, K-6, Lajpat Nagar – III 

New Delhi 110 024 

darpan.advocate@gmail.com | +91 98991 25060 

Date: 22.09.2025 

Place: New Delhi 
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